
L-. 	I 

In the Central Administrative Tribunal 
Calcutta Bench 

If 
MA No66 of 1998 
(cA. No ,271 of 1996) 

Present : Hen'b le Mr 	' Purkayastha, Judicial Member 

Lakshnj kanta Maitj 

vse 

A.T.I 

For the App 1 ic ant : Mr • B • Dhar a, 14. Ad v oc ate 
t 

For the Respondents: 

Heard on : 24698 	 Date of Ju1gement : 24-6-98 

Heard Ld. Advocate Mr li3hara over an application bearing No. 

MA 66'of 1998 for expediteus hearing of the Original App1icatin:No. 

271 of 1996 Applicant is given liberty to mention the case when the 

Djvjjøv ench will sit for expeditous hearing. Accordingly, MA is 

disposed of. 

- 	-- 

( ID. Purkayastha ) 
Member(J) 


